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Thermal Power Pro) ct In Birbhu D' trict of 
W t al 

2391. SHRI CHITTA BASU : Will 
the Mini ter of ENERGY be pleased to 
state : 

(a) whether Government have under 
consideration a propo al to set up a 840 MW 
Thermal Power Project in the di trier of 
Birbhum of We t Bengal ; and . 

(b) if so, t what stage tbe propo I 
rests at pre cot ? 

THB MINISTER OP STATE IN THE 
MINISTRY OF EN ERGY (SHRI ARIF 
MOHAMMAD KHAN) : (a) and (b) 
National Therm l Power Corporation had 
envi a ed iostalJe tion o f 840 MW cap ci ty 
regional thermal sta tion in di lt . Birbhum 
of We t Beog I. Ho wever, the Stale Govern-
ment o f We t Bengal informed the Central 
G overnmen t that they would perfer io ta lla tion 
of therm I power tat ion (3 x 210MW)in 
di tt B1rbbum in 1bc Sta te Sector by the 
W . B. State Electrici ty Board . Go vernment 
have conveyed their a reemeot to the State 
Governmen t' s reque t. It ia now for the 
WBSEB .to implement thei r project. 

Recomme datio of N tional Con ention of 
Bonded Labour Lib ration Front 

2392. SHRI CHITTA BASU : Will 
the Minister of LABOUR AND REHABILI-
TATION be pleased to state : 

(a) whether the attention of Govern-
ment has been drawn to the recommenda-
tions made by the three-day National 
Convention of the Bandhuva Mukt.i Morcba 
(Bonded Labour Liberation Front) held in 

., Delhi on 1-3 JuJy, last ; 

(b) if so, the details of the recommen-
dation ; and 

(c) the reaction of Government there .. 
to 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR AND REHA-, 
BILITATION (SHRI DHARMAVIR) : (a) 
Attention of the Government bas been drawn, 
throuah tbe pre s report•. etc., to the 
rccommcndatiens made by the tbr -day 
National Convention of the Bandbuva Mukti 
Morcha (Bonded Labour Liberation Front) 
held at D elhi from 29tb June to 1 t July, 
1984 (and not from 1st to 3rd July 1984 ' ' as mentioned in the Question). 

(b) The following recomme dations 
are reported to have been made at the Con-
vention :-

(i) Setting up of Special tribunals in 
problem-prone areas for identifying 
and rehabilitating the bonded 
labourers ; 

(ii) Immediately after his relea c, the 
bonded labourer must be provided 
with employment on a priority 
bas is under Rural t:abour Employ-
ment Guarantc Scheme. -

(iii) Broadcasling of programmes from 
All Ind ia Rad io explaining the 
provi ion of the Bonded labour 
System • (Ab lition) Act, 1976 and 
educating the bond d labourcn 
about their ri hts. 

(c) The recommendation / ugg tions 
h ve been noted for taking oecc ary follow-
up action in consuhation with the concerned 
interests. 

Negotiation for Tie-up Between ONGC and 
. CFP of France for Off-Shore Exploration 

2393. SHRI CHITT A BASU : Will 
the Mioister of ENERGY be pJeased to 
state : 

(a) whether Government have entered 
into negotiation for tie-up between Oil nd 
Natural Gas G;ommis ion and CFP of France 
for off-shore exploration ; and 




